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(¢) The increase is attributable to
the normal growth of traffic.

Assistance (o primary producers of
shrimp

*388. SHRI DAULATSINHJI:
JADEJA.:

SHRI P. J. KURIEN:

Will the Minister of COMMERCE
be pleased to state:

(a) the steps being taken to as-
sist the primary producers of shrimp
which forms the main items of ma-
rine exports; and

(b) the incentives offered to the
primary producers, in view of the
depressed price and rising fuel costs?

THE MINISTER OF STATE IN
THE MINISTRY OF COMMERCE
(SHRI SHIVRAJ V. PATIL): (a)
and (b). The average unit value
realisation on txports of shrimp has
gone up to Rs. 45.60 per kg. during
1981 as compared to Rs. 3840 during
1980. A scheme providing rebate on
Central Excise on high speed diesel
oil for fishing vessels which are not
less than 13.7 meters in length and
fitted with engines of not less 1{han
150 HP is already in existence. BRe-
sides, the Government of Maharash-
tra and the Government of Goa also
provide some relief to mechanised
boat owners, A scheme has also heen
evolved by the Government to encour-
_age scientific farming of shrimp, In
Eddttion, insulated fish boxes are be-
ing dtstributed to owners of mecha-
nised bhoats on subsidiesed rates. The
Government is also assisting the State
Governments in establishing fish land-~
ing platforms.

Remittance by Indians working in
oil producing countries

389. SHRI RAJESH PILOT: Will
the Minister of FINANCE be pleased
to gtate

(a) are Government aware that
the Indian workers abroad especially
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in oil producing countries are a po-
tential source of foreign exchange-
earnings;

(b) what percentage of their wa~
ges they are allowed 10 senq accord--
tng to the regulations of these coun-
tries; what percentage is fixed in
their contracts and how much of this
percentage ig spent in remittance;

(¢) have Government taken any
steps 1o ensure that this remitiance
is at cheaper cost and it ig not obs-
tructed by any agencies; and

(d) have any compaints and  sug-
gestions been received in this re-

" gard and if so, the action taken?

THE MINISTER OF
(SHRI PRANAB
(a) Yes Sir.

FINANCE’
MUKHERJEE)Z

(b) Percentage of remittable earn-
Ings of Indian workers deptnds
upon the rules and reguations of the
country concerned and even within
permissible limits_ is bound to. vary
from one worker to another.

{c} and (d). Yes Sir. RBI nave
been suggesting to Indian project ex-
porters to make consolidated remtt-
tances on behalf of their Indian wor-.
kerg for disbursements by receiving
bank(s) in India. According to RBE
such consolidated remittances reduce
to a certain extent, the remitlance—
charges as well as the time lag, REL
have not howewver, receiyed any com-
plaints or suggestipng in this regard.

Closure of textile mills tir Coimbatere:

*380. SHRI ERA MOHAN: Will
the Minister of COMMERCE. be
pleased to state: X

(a) the number and names of tex-
tile mills that have remained clcs-
ed in Coimbatore;

(b) the reasons therefor and the
number of workers who have lost
their ltvelihood; and

(c) the steps taken so far ¢ ré-
open these textile mills so that the
workerg get back their employment?





